| TEM NO. 37 COURT NO. 12 SECTION | ||
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 15774/2016
(Arising out of inpugned final judgnent and order dated 28/01/2016
in CMAP  No. 75/ 2014 passed by t he Hi gh Court 0] Judi cature
Al | ahabad)

CENTRAL WAREHOUSI NG CORPORATI ON AND ANR. Petitioner(s)
VERSUS
M S. PASWARA CHEM CALS LTD. AND ORS. Respondent ( s)

(with interimrelief and office report)
Date : 18/ 07/2016 This petition was called on for hearing today.
CORAM : HON&#39; BLE MR. JUSTI CE A. K. SI KRl
HON&#39; BLE MR. JUSTI CE N. V. RAMANA
For Petitioner(s) M. K K Tyagi, Adv.
M. Anoop Kumar, Adv.
M. Sarvam Ri t am Khar e, Adv.

For Respondent (s)
M. Sarvam Ri t am Khar e, Adv.
M. Shree Pal Singh, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
I ssue noti ce.
To be listed along with SLP(c) No. ...CC 10709/ 2016.
(Ashwani Thakur) (Tapan Kr. Chakraborty )
COURT MASTER COURT MASTER
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